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IN THE CoNTRAL ADMINISTRATIVE THIBUNAL'

. PRINCIPAL BENCH J Cgi)
NEW DELHI. ’

0.R. No, 587/96 . Dats of dscision 1-8-56

Hon'ble Smt,Llakshmi Swaminathan, Meamber (3J)

Hon'bls Sh.R.K,Ahooja, Member (A)

Shri Karichan Singh

S/o Shri Sunder Lal

C/o Sh.Rakesh Kumar Sharma,
C-92, Kidwai Nagar cast,
New Delhi=23

ee. Apnlicant
(None for the anplicant ) '

i

Vs,
1. Union of India through Principal Szcratary
Ministry of Railways, Rail Bhayan,N/Jelhi

2, Genl, Manager, WeRs Churchoate,Mumbai

'3, Divisisnal Railuay Manager,

vestern Railuay, Kota, Rajasthan,

FaN

. Sr,Jdivisional Machanical Zngineer,
Western Railuap, Kota, Rajasthan,
. ’ . - . /
o Sr,Divisiosnal Mechanical Znginseril)
Westzrn Railuay, Kota, Rajasthan.,

n

6., Sr,JEZ(TRC), Kota, Rajasthan,
Western Railways
=)

: ne 3
(Nene for the responderts ) -+s “2spondents

OR D E R (RAL)

I

(Hon'blz Smt.lakshmi Swaminathan, Member (J}b ’
Nanz for the apslicant even on the second call,
2. .
We note from the Registrygf;mﬁsdatad'6—6—96 and 25,7.96 that
inspite of fresh notices Dsing issuaed to the applicant's

counsel and servad on him, N.eilther he has furnish:d ~racess

fee nor he has appecared vz fore ths court,

In the above circumstances, it a3zszars that the
»

nd

W

anplicant is no Llonge:. interestad in pursuins this ces
] .

it is accordingly dismissed for defult and n3n proszcution,
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i"]gw.nbar(i'\) ‘ Member \.J)
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